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MR. SPEAKER: Professor, you are an
educated person. You know what the rulgs
are, What is the fun? You can give notice.
Because rules do not permit I canmot

‘allow. 1 go by the book.

SHRI SUNIL MAITRA
North East): Is

(Calcutta
there any objection for

«discussion?

(Interruptions)

SHRI SATYASADHAN CHAKRA-
BORTY: There was guarantee by the
Americans. (Interruptions)

MR. SPEAKER: Professor, you are
un-necessarily doing all this, What is the
fun of it? You are transgressing the rules.
I camnot allow.

SHRI SATYASADHAN CHAKRA-
BORTY: 1 want to draw your altention.
Why is the Government of India not....
(Interruptions)

MR. SPEAKER: If
like this, what can 1 do?
(Interruptions)

MR. SPEAKER: You must dictated by
the sense of the rules.

a Professor does

18.13 hrs.

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANT—
CONTD,

REPORTED DISCONTENTMENT AMONG POLICE
PERSONNEL IN VARIOUS STATES AND ACTION
TAKEN BY GOVERNMENT.

g war (= swwrw o ¥y AT
qrow ot ¥ agw amh A vl
# SYoge W WIAAT FEEEl q &Rl
B A% woft gamr f& 1979 A
ofq foid o & am @ W
FREAE AT OAE R WL,

DR. SUBRAMANIAM SWAMY: Is
he making a statement on Israel?

SHRI P. C. SETHI: 1 am replying to
Shri Saran,

v ¥ St fawiar qer st &
Fe ¥ F7 1 7% Af IHF A A
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MR. SPEAKER: No. You cannot
raise. The Rule does not allow. Why are
you violating the rules?

< (ewaew)
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weqw REEY: wEEr w2

%7 ?

(Interruptions)*

MR. SPEAKER: Nothing is going on
record, ¥TT F A 71 ARFRIQ@E |

(Interruptions)*

MR. SPEAKER: Not allowed.

TEET T TR F HY am Y

(Interruptions)*

MR. SPEAKER: Disallowed

AT ARl FF A, “FEA AT
fafe & wqa= 4@ ¥7 aFq, W@
qfqq § A7

Shri Harikesh Bahadur.
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“We felt very much distressed and
deeply concerned about the increasing
intensity of public complaints of op-
pressive  behaviour and excesses by
police. Is was appdrent to us that pub-
lic were fast losing confidence in the
existing arrangements for checking gross
abuse of powers by police and also in:
the ability of the police to deal effec-
tively with the law and order and crime
situation in the country.”

g am & gfaw A F &
fore % = & o a7 ford
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“We feel that full justice has not been
done in the past to policemen in regard
to pay structure vis-a-vis other Services.”

49,00 Head Constables are there. Only
4 per cent to them have been given ac-
commodation %o far.

MR. SPEAKER: You verify  that
figure 49,000, Is it Head Constable or
only Constables?

PROF. MADHU DANDAVATE: He
has promoted them.

SHRI HARIKESH BAHADUR: T am
sorry, It is 49,000 Head Constables and
Constables. 80 per cent of the Police Cons-
tables retire as Police Constables. They
are- never promoted.

wHvE & & feme & sm #
T FAEr qar wal ¥ fedr swrc
w1 # gr T faw o, o

police personnel 438
etc. (CA)

1€ gfaer 7 & sio, ST ETE
& gT F fEgr s & sEEr @
feafg gnft 7 A Siar 91 wOE

“For example, " in Bihar, which has
about 49,000 Head Constables and
Constables, accommodation has been
givem to 4 per cent of them.”

FTar o F ofww Fma &
gz A & qa fggr & #z
37 TAW 3T AfEw & TwEw
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18.33 hrs.

STATEMENT RE: VISIT OF ALL-
PARTY DELEGATION TO MEERUT

THE MINISTER OF HOME AFFAIRS
(SHRI P. C. SETHI): Before we adjourn,
I would like to say for the information of
the House that an  all-Party Goodwill
Delegation is going to visit Meerut Tomor-
roy, “the 6th October, 1982. I hope this
visit will help in restoring peace and har-
mony between all communities. The come
position of the Delegation, which has been
done on the basis of consultations with
hon. Leaders of the Opposition Parties, is
as follows:—

Congress(I) Shrimati Gurbinder  Kaur
Brar

Shri Gulsher Ahmad

CPI(M) Shri Sarma Mukherje e
Lok Dal Shri Rasheed Masood
B.].P. . Shri Daya Ram Shakya
Janata . Prof. Madhu Dandavate
D.M.K. Shri C.T. Dhandapani
CPI. . Shri Indrajit Gupta
D.S.P. . Shri Asfaq Hussain

Congress(S) Shri K.P. Unnikrishnan
Lok Dal(K) Shri Ram Vilas Paswan
Congress(]) Shri Nihal Singh

Muslim Shri G.M. Banatwalla
League
Janwadi -
Party . Shri Chandr.jit Yadav
Forward
Bloe . Shri Chitta Basu
R.S.P. . Shri Tridib Chaudhuri

This Delegation would leave at 11,00 a.m.
from Parliament House and the convey-
ance would be available here.

MR. DEPUTY-SPEAKER: The House
stands adjourned to reassemble at 11.00
a.m. tommorrow.

18,34 hrs.

The Lok Sabha then adjourned till Eleven
of the Clock on Wednesday, October 6,
1982/ Asvina 14, 1904 (Saka).

GMGPIND—2173LS—22-11-82— 890



